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Forest Official Emblem of Logo of Mantrai'aya

l,ndja $ervices Cadre

Truth Alone TriumPhs

Government of Maharashtra

Revenue and Forrest Departm,slrt

FgUr,t*l f,,loor- ftnnex Buifdi,ng, Madam Oama Road, Hutatrn,a, ffiguru

$qufire Mantralaya Mumbai 400 032

nbffi.sgy,1.[

NoWLP *L2.?4/ caseno238 / f Fl

2W4

T0,

The Additional Principal Chief Conservator of Forests,

Mu:mbai

Subject: I A no Zn I 2A24 ( W Z ) in O A no fgg / 2A24 ( WZ } ( sar{ier'.O

A no AW / yA24 ( f g ) before the Honora,ble National Green Tribunal

Ptrne

Re,ference : 1.. Revenue and Forest Department Government Resolutlon

noV S T 06.24 I case no 11 / f -tr dated Sth .luly 2fi74

2. Your letter no M f N / D D R &C B / 1376 / 2024*25 dated 10th

Oetober lA?!.

3" Your letter no Cetl 3 / D P S lake committee / 742 / Zq - 2Sdated 27th

November ?424

A cornmittee for. the protection of the natural habitat of the flamingo

birds and mangrove forests near the Ner,ul Seawoods ( D P S Lake ) vide

Government Resolution no L under reference,

2" You have comrnunicated vide letter under rsference no 3 that I A no

277 i ?024 ( W z ) in O A no 135 / 2A24 ( wz ) ( earlier 0 A no 63? /

Tha tanslation ls done by Shrl Sunil Bhagwat , Governmsnt Empanelled and Authorlsod Translatsr vide

Govemrnent of Mahar.ashtra G R no lrlamlka 2fi19 / case no 29 / Bhasha 2 dated U.A9.2021

't/',

Logo of

D.ApA','f'tf'. , ,int

I rnail: deskf],,rfd*
@

Dated LZfh Decs,rTlb$r
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Tribunal Pune, wherein the Honorable Coul,t has directed tb submit tlie
inquiry report of the Committee constituted vide Government Resolution
under reference no l- before the Honorable National Green Tribunal pune
during the hearing on date 10th Januar,y Z0AS.

3. lncidental to the sarne, the detailed report submitted by you vide letter
under reference no 2 is under the consideration of the Government"
Government approval is granted to subrnit the aforesaid report before the
Honorable Court and bring the $ame to the their notice from y,our leve,l.

$'D /"
Uday Dhage

0fficer on Special Duty

Revenue and Fo'rest Dep,artment
Copy to :

The Addirional Principar chfef conservator of Forests ( wito Life ),
Mah,arashtra State, Nagpur

Additional Pr,incipal Chief

Mumlbai

Inward no 4461 dated 12th

SD /.
Ad mi n istrative 0fficer
Forests

Conservator of Forests ( Mangro've cell )

Decernber 2A24

SD /-
Additional Principal Chief Conservator 01

The trq,nslution trs done by Shri $unil Bhaglvat, 0overnment Empanelled and Autharized Translator vide

Goveinrnent of Maharashtra G R no Namika e0tg / ca$c no 29 / Bhasha 2 dated 22.03.2CI21

ryffir
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l'. To d'aft managernent design fsr secul1rng the natural ecosystem 0f,th6:
ftamingo birds in the Delhi public $chool ( p p S ) lake and recommend
measures fsr implementing the rneasures suggested therein.
2' To recommend measl'Jres for conservation of mangrove forests in the
surrounding Delhi public Schoollake ( D p S ) and adjoining areas
3' To study the effect of encroachrnents on mangrove for.ests in Mumbai
and Thsne region and recornmend measures for their conservation
The first meeting of the said committee was held on date 16th July 2024.
It was decided to constitute a cornmittee for record,ing the Bresent $tatus
of the D P s lake' The said comrnlttee included four r€prss,entati.ves *
one each from the Forest Department, City and lndustrial Development
Corporatlon, New Mumbai Municipal corporation and Bombay Nature
History Society' The joint location visit has been conducted,on date 16th
August ?A24 , wherein officials from the Forest Departrnent, Citi and
lndustrial Developrnent corporation, New M umbai Municipal corporation
and Bornbay Nature History Society were present. Report of the said
location visit was submitted in the second meetlng of the committee,held
on date 23rd Septemb er ZA?4.

Following decisions were taken in the second meeting of the eommittee
held on date Z3rd Septemb er 2024.
1' To draft management design for securing the natural ecosystem of the
flamingo birds in the Delhi public School ( O p S ) lake and reeornrnend
mea$ures for implementing the measures suggersted ther,ein.
( i ) a ) ffre Bombay Natural History $ociety has studied the significance
of the Delhi pubtic Schoot ( O p S ) take for the flamingo UirAJ, ,r;;;;
Natural History society shourd submit the said report to th,e: MaRgr*\{,e,
Forests Cell .

The trsnslatlon is done by shri $unil Bhagwat , Government Empanefled and Authorized Transrator videGover'nment of Maharashtra G R no Namika za$ lca$e n0 29 / Bhashaz dated zz.a3.za?1
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ReFort of the committee'con$tituted for of the naturat habitat of the
flamingo birds and mangrove forests at Nerul
Cons'idering the incident of flamingo birds' death near D p $ lake neat
Nergl $eawoods and their existence in the said areai a committee was
constituted vide Government of M,aharashtra Revenue and Foiest
Department Government Resorution no v s T 06.24 / case no 1 L / r - t
dated Sth July 2024 for studying the measures to protect their habitat
and the mangrove forests in the surrounding vicinity .

The details of the president and the rnernbers of the committee are a$

follows

I Pr,lncipal Secretary, ( Forests ) President
? )Pr1n6i,pal

Igil*::x:.*

Secr:et6'ff

and Climatic

ry( finvironrfiBfit

Chffnge Depa,rtrnretfi

Mennber

3 Principal $ecretary

U'rba n De,ve,l,0p fyt,sfi t

( Urban Development

Department

aryraatry

f\11 ember

4 Managing

Development

Director', City and lnd ust ria

Corporation Limited

Member

5 'The Coffll't'tissioner, New Mumbai Member

6 The Chief [xecutive Officer, t\daharashtra

"Maritime BoEl'd

Member

7 The District Cotlector, Thane Member

8 ,, Shri Pravin Pardeshi, Presidefit, B N H S ltflember

I The Additional Principal Chief Conservator o'l

'Forests ( f\ll a ngrove Forests Cell )

Mernber

Secretary

The terms of reference of the said committee are as follows :

The tienslation is done by Shri Srrnil Bhagtrat , Govcrnment Empanalled and Authorized Translator vlde

0ovoutrnent of Maharsshtra G R no Narnlka 4019 / case no 29 / bhastra ? dated 22.03.20e1
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b ) The Mangllove Forests Cell should submit the said report submitted
by" the Bornbay Natural History $ociety to the lndian Wild Llfe lnstitute at
Detrradun and seek their opinion in the matter.
c ) lf Society to the lndian Wild Life lnstitute at Dehr.adun concurs with
the opinion expressed by the Bombay Natural History society, the
Mangrove Forests Cell shsuld subrnit a proposal to the government for
declaring the Defhi Pub'lic $chsol ( p p S ) lake a$ a Conservation
Reserve for proteqting it.

li ) lt has been mentioned in point no 3 and 4 0f the said joint location
visit report that at present water from the creek is flowing into the D p S
lake and City a,nd lndustrial Development Corporation has submitted
that the matter of development of Delhi Public $chool ( n p S ) lake is
sub judice with the Honorable Supreme Court. tt was decided not to stop
tho water flow from the point no 3 and 4 into the Delhi public school (

D.p S ) lake till the Honorable Suprerne Court rules in the said manner $0
as not to cause any damage to the natural habitat of the flamingos and
other migratory birds.

2.To recommsnd for conservation of mangrove forests within'the vicinity
of the Delhi Pubticschool (ppS)take.
i ) The mangrove forests within the vicinity of the Defhi public school (

D P S ) lake is a protected area and the Regional Officers of the
ma.ngrove forests cell and the Maharashtra Security Force personnel
constantly patrol the area. Besides the mangrove forests celt should
take steps to take the mangrove forests area in the possesslon various
bodies su.ch as City and lndustrial Development Cor.por,ation and New
Murnbai h,rlunicipal corporation as directed by the Governrnent of
Mahdrashtra and the Honorable High court from time to time.

The tianslation io done by shri sunil Bhagwat, Government Empanelled and Authortzed rranslator vide
Government of Maharashtra G R no Namika z0r.g / case n0 rg / Bhasha ? datsd 22"03.2021

'ryffid
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ii) Tfte mffngrove forests cell shall take measures for conservation of the
saidrarea after taking the same into possession.
3' To study the encrsachmerrts on the rnangrove forests in the Mumbai
and Thane region and subrnit recommendations for their con$,orvation
i) The rxangrove cell is taking cognizance of the encroachments on the
mangr0ve forests in the Mumbai and Thane region in their possession
and ,Regional Officers of the mangrove forests cell and th,e Maharas.htra
Security Force personnel constantly patrol the area. Further the work,of
installing close circuit tetevision cEmeras in the sensitive mangrs!/e
forests" for ensuring proper control on such encroachments. M,aharashtra
Rernote Sensing and Center has been assigned the work for drafting.new
mangrove forest rnaps using the 30 centimeter reso_lution new satellite
imag'es.

ii) Besides this, a private agency has also been engaged for controlling
the 50 rneter buffer zone in the mangrove forests area in the possession
of various departments / private individuals. The said agency shall
subrrnit monthly report of the changes occurring in the mangroye forests
and 50 meter buffer zone.

lf any encroachment or damage to the mangrove fsrests is notlced, a
report thereof should be submitted to the competent authority who

should take further action in the matter. Humbly submitted for
information please

sD /-
S D Rarnarao

Additional Principal Chief Con$ervator of Fo,rests

hlangrove Cell, M urnbai

The &drrslstion it done by.Shri,$unll Bhagrnrat, Sqrarnrnent E;mpanalttid und Au&orkrid,Tien$ator vide

govertifiient of Maharashtra G R no Namlka 2019 I cass no ag 7 *rrne f Cst6d 22,W.2021
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Original Application No.135 of 2024

In the matter of :

News item titled o'7 Flamingo spotted

Applicant

Versus

Principle Chief Conservator of Forests.

& others Respondents

Report of Committee

DATED 6h January,2025

D.M.GUPTE

ADVOCATE FOR RESPONDENT
NO.1

3,LAXMAN APARTMENT

25126, OLD TOPHKAHANA,

S'NAGAR, PI-]NE _ 4TI OO5
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